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COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

1. W.P.(C) 7649/2010 MUNICIPAL CORPORATI0N OF DELHI MADHU TEWATIA, SIDHI ARORA
VS. RAJ KUMAR & ORS RAKESH MALHOTRA

2. W.P.(C) 8623/2010 RAMANDEEP CHOUDHARY SUBHRO SANYAL, L.R. KHATANA
UOI & ORS R.V. SINHA, A.S. SINGH

COURT NO. 8      
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 795/2000 WATER SUPPLY & SEWAGE DISPOSAL ZEYAUL HAQUE, ANUJ AGGARWAL
VS. P.O. LABOUR COURT & ANR.

COURT NO. 14    
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 AM
1. W.P.(C) 538/2012 G R GUPTA SUNIL K. MITTAL, KSHITIJ MITTAL

VS. LOK SABHA SECRETARIAT SAURABH BALWANI, MANINDER 
ACHARYA, YASHISH CHANDRA

2. LA.APP. 29/2013 BALWANT DEEPAK KHOSLA, SANJEEV SAHAY
   CM 2277/2013 VS. UNION OF INDIA & ANR.
3. LA.APP. 30/2013 RAM PHAL THR LRS & ANR DEEPAK KHOSLA, SANJEEV SAHAY
   CM 2279/2013 VS. UNION OF INDIA & ANR.
   CM 2280/2013
   CM 2281/2013
   CM 2282/2013

COURT NO. 30  
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M.
1. CRL.A 438/2012 MANOJ KUMAR FANISH K. JAIN, VIKAS B.
   CRL.M.B 754/2012 VS. BSES RAJDHANI POWER LTD & PAKHIDDEY, SUNIL FERNANDIS 

ANR DEEPAK PATHAK

    HIGH COURT OF DELHI                            
    13TH MAY, 2013                             REGISTRAR (LISTING)
////////



14.05.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

              COURT NO. 21   (OS-D)    (e-COURT)
                      HON'BLE MR.  JUSTICE MANMOHAN SINGH

47. ARB.P. 100/2013           HCL INFOSYSTEMS LTD          S SIRISH KUMAR               
                              Vs. GOVERNMET OF NCT DELHI   V.N. KOURA,

SUSHIL DUTT SALWAN

                        COURT NO.17  (OS-B)
                        HON'BLE MR. JUSTICE M. L. MEHTA

 AT 2.15 P.M

22. CS(OS) 893/1996           HIMACHAL PRADESH STATE       K.K. KHURANA,JS MEHTA,MUKTA  
                              CO-OPERATIVE BANK LTD.       CHOPRA,D.K. THAKUR,B.I       
                              Vs. M/S NATIONAL FRUIT AGENCY SINGH,INA MALHOTRA,ASHIMA    
                              AND ORS.   FA+               GUPTA,SUDEEP,VARUN           
                                                           KATARIA,SUMANT DE,A.K.       
                                                           MEHTA,ADARSH DIAL,PUSHKAR    
                                                           SOOD,PRATEEK KOHLI           

23. CS(OS) 1220/1996          THE HIMACHAL PRADESH STATE   K.K. KHURANA,J.S.            
                              CO-OP.BANK LTD.              MEHTA,SUNITA HARISH,BALDEV   
                              Vs. M/S MADAN LAL AJAY KUMAR ATREYA,P.L.SABESTIAN,Y.K.    
                              AND ORS.    C+               KAPUR,PUSHKAR SOOD,PRAMOD    
                                                           AHUJA,SUMANT DE,A.K.         
                                                           MEHTA,PRATEEK KOHLI,ADARSH   
                                                           DIAL                         

24. CS(OS) 1309/2002          M/S WESTON TUBES (PVT) LTD   AMICUS JURIS,GURPREET        
                              Vs. NATIONAL  INSURANCE      SINGH,L.P. TYAGI,M.          
                              COMPANY  LTD. AND ORS.       SUMAN,SUMANT DE,L.K. TYAGI   

25. CS(OS) 375/2013           RECKITT BENCKISER(INDIA) LTD LALL AND SETHI,C.M.          
    I.A. 3267/2013            Vs. HINDUSTAN UNILEVER LTD   LALL,NANCY ROY,EKTA          
                                                           SARIN,JAWAHAR LAL,SANDEEP    
                                                           SETHI,RUKMANI BOBDE,KUMAR    
                                                           SHASHANK                     
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